From
Deputy Commissioner,
Panchkula.

To,
The Registrar,
Hon'ble National Green Tribunal,
New Delhi.

Memo No. HS#8/R0/P[2023[1552,  Dated: jofol] 2023

Subject:-  Report of the Joint Committee constituted by the Hon’ble NGT in
0.A. No.421/2022 titled as Ranvir Singh Vs State of Haryana & Ors.

seokokok

Please find enclosed herewith the individual report received from
Tehsildar Panchkula (Annexure-A) and Irrigation Department Panchkula
(Annexure-B) in compliance of order passed by Hon’ble NGT on 22.11.2022 in 0.A.
No. 421/2022 titled as Ranvir Singh Vs State of Haryana & Ors.
\
fudhn P
Regional Officer Depwmmissioner
‘(éﬂ HSPCB, Panchkula Panchkula
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) \
No._ 193 -1"\(} J1-WINGT Dated: \0 ' \ /2023
To

The Deputy Commissioner,
Panchkula.

Subject: Original application (OA) No0.421/2022 (Ranvir Singh Vs State of
Haryana and Others) pending before National Green. Tribunal at New
Delhi.

In continuation to this office letter No.145-48/1-W/NGT dated
09/01/2023, the amended reply on the above cited subject is t herewith for
further necessary action please.

-
DA: Brief Note. Ex iveé Engineer,
Water Servicgs Division,
Sinchai BWp, Panchkula.
cC: i
(1) Chief Engineer/BWS, I&WRD, Panchkula for information please.
(2) Superintending Engineer, SYL W.S. Circle, Ambala for information
please.
(3) Sh. Rahul Khurana, Advocate, A-174A, 2™ Floor, Defence Colony,
New Delhi.
(4) SDO/ W.S. Sub Division, Panchkula for information.

-



BRIEF NOTE

The river Ghaggar rises in the lower Shivaliks at the foot of Himalaya
and disappears in the deserts of Rajasthan with a total run of about 280km. The
sources of river is situated at about 32km east of Kalka near Saharan. The main
river flows in an east west direction till Chandi Mandir when it takes a turn towards
south before entering into the plains of Haryana and Punjab. The length of river
Ghaggar from Burj Kotian bridge to border of state Punjab near Sector-28,
Panchkula is 13.5km falls under the jurisdiction of this office in District Panchkula.
The length of river Ghaggar above Burj Kotina is 36.5km which is under Reserve
Forest and is hilly terrain.

(1) It is further stated that till date no notification regarding flood prone area of
river Ghaggar has been done. The tender process of demarcation of land for
the notification of flood prone zone will be started shortly.

(2) During inspection of the site it is observed that no major encroachment has
been done by the public, only in some area near Sector-25. It has been
observed that some encroachment with brick wall has been done to grow the
vegetables and small height crops which are not obstructing the natural flow
of river and far from natural creek of river. The enquiry has been initiated to
check the land details to serve the notice to the encroachers/ defaulters.

(8) Khasra No.82 is Gair Mumkin (Niji) and the said land does not belong to
Irrigation Department, Haryana. SDO/JE, Water Services Sub Division,
Panchkula has reported that the Malba at Khasra No.82 is not obstructing the
flow of river. SDO/ JE has visited the site and reported that Malba/ debris has
been dumped by some unknown person. The Malba/ debris will be removed
from the site and will be dumped at some suitable place with the consultation
of Municipal Corporation, Panchkula within one month. Officer and officials of
Irrigation Department, Haryana has taken serious note on the issue to stop

the further dumping of Malba in Ghaggar plane.

Executive Engineer,
Water Services Division,
Sinchai Bhawan, Panchkula.



